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Yorforaw ST s 9 w= e
s faeefT, 4 WS, 2026

TS, 2243(37).— AT LRI T TSI AT G TTaaTe (S H START 6 TR AT 3T51)
srferfaae, 1962 (1962 &1 50) (P& 0H T8® T9ATq 3Fq ATAHIH Fgl 74T ) FF gT 3 i 3T (1)
& T STTET ATLT LRI o TSI T H T TTHfad T WA il ATg=T 9edT 1.3, 3486 (1), famrs
12.08.2024 Te FT.3. 4502(37) famTF 01.10.2025 ST AT F STETLUTIOT TSI A 14.08.2024 Ue
01.10.2025 TEFATE § THITAT & AT o, TR 3T ATEHAAT § Hoie g1 # [AfAfase gy § SRaw

AT FATLI A FRT ARG TST H ZARNGNT — THT A9 AT TTSAATSH 6 ATEAT | ATH{da T8
& qEg & (oI et f&@T & YIS & (o0 STTRT 6 TR T SIS FLd o TI AT il ST

#FY of;

ST I Trorae Aferg=ET Y wfaat st=ar #1396 06.11.2025 & Iqersy 77 4 7L of;
T FeTq TTTERTET 7 I<F ATATAAH T &7 6 T ITET (1) F AT Fesl T Tt 7 RO T 1

3157 G1/2026 (1)
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Y kT T F 36 R 9 = #7A F wEq 3T Ig q9dE g 9 9¥ 3% 9
aTeaaTed faur F forg srufera €, SEw U= 3 AfAreTe T oreie e ot e G

A AT, Fea [T LR I ATAFIH 6l G 6 T ITETT (1) T TZT LRI T TN Fd g0 I8
IO AT g T 58 ATSEAT F T srpet § e i § areaeres feeme 3 fore soe % st
T ST [T ST,

ST Fea T LT 36 ATAAAH 0l 1T 6 T ITETT (4) FRT T&d ARAT T TN Fd g0, T2
fAer 3T 8 T 3% qf® & STANT 3 SAfereme 3| = F Tererd it fRATE F ey g ¥ Afga gm w
AT, Tt A THT & Tk grhe S99 i ae wareed forffes # Afga grft;

TEITOrIH 3T Gl areaared Afafaaw, 1962 Fi e 10 F srefi et oft erfagfd & forw 39w
A FRe forHes oiaar ITeart grit 3T TEaared § gaiead el @ 7THA T2 Fea T G3H1 &
fa®g FIS AT AT FILAT FEATEN Tl Bl T(T|

AT Hew
AT
. . u . W
w9, HISTT/9TT 4. q9-Ale- - i PP
(1) (2) (3) 4) (5) (6)
401 00 42 34
402 00 00 43
404 00 00 25
396 00 19 98
405 00 01 53
395 00 10 72
1 FT 341 00 33 56
AT 7.-30 388 00 02 47
387 00 03 76
427 00 23 66
385 00 01 95
383 00 01 68
428 00 00 45
1 00 00 45
3 00 90 80
) QTET:T;1 53 00 01 66
52 00 07 04
51 00 05 17
50 00 01 60
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HILT =T TSI AT

- TS eT- ST T -AES
. . u o W
W g, HISTT/ATT 4. qq-A e - i e

(1) (2) (3) (4) (5) (6)
108 00 00 69

74 00 06 00

73 00 07 77

75 00 00 06

76 00 01 21

77 00 05 97

78 00 00 35

99 00 05 48

95 00 05 50

94 00 02 57

84 00 03 94

187 01 57 03

1139 00 08 63

1140 00 91 20

454 00 03 90

449 00 76 12

458 00 00 51

490 00 03 34

488 00 00 83

485 00 02 97

3 Tfoar 483 00 01 26
AT 7.-29 509 00 02 71

507 00 04 07

505 00 01 85

519 00 01 50

552 00 16 77

588 00 32 60

587 00 00 50
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. . o o W

ELECH HISTT/9TT 4. qI-wAle-g - i PP

(1) (2) (3) (4) (5) (6)

2 00 08 02

178 00 28 98

111 00 06 25

110 00 01 99

115 00 03 19

114 00 00 67

125 00 09 29

126 00 02 54

124 00 00 59

121 00 10 49

122 00 01 27

91 00 05 63

90 00 00 31

88 00 00 26

- 89 00 02 88

4 ST 7 -80 55 00 06 84

87 00 01 04

56 00 01 36

57 00 05 86

61 00 02 37

59 00 02 18

68 00 06 72

39 00 34 29

25 00 00 01

27 00 00 98

29 00 03 28

31 00 02 50

28 00 00 31

34 00 12 86

35 00 01 14

36 00 03 16

355 00 01 33
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HILT =T TSI AT

. . o o W
ELECH HISTT/9TT 4. qI-wAle-g - i PP
(1) (2) (3) (4) (5) (6)
358 00 00 59
357 00 04 95
392 00 05 87
393 00 01 20
394 00 00 21
391 00 01 26
386 00 01 47
387 00 01 73
388 00 02 97
389 00 02 10
390 00 00 33
461 00 00 13
395 00 01 99
397 00 00 98
460 00 01 02
399 00 00 62
398 00 00 40
451 00 03 97
400 00 00 80
402 00 00 86
404 00 00 10
447 00 00 61
446 00 00 97
441 00 02 85
442 00 01 31
443 00 03 98
879 00 05 75
878 00 05 88
865 00 15 01
915 00 00 51
948 00 04 90
947 00 01 14
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. . o o W
ELECH HISTT/9TT 4. qI-wAle-g - i PP
(1) (2) (3) (4) (5) (6)
951 00 01 52
959 00 01 16
958 00 01 51
960 00 01 38
978 00 02 64
977 00 05 76
976 00 01 70
972 00 00 34
971 00 02 92
967 00 00 61
970 00 00 55
979 00 01 13
980 00 02 69
1003 00 04 71
1010 00 05 99
1011 00 02 72
1001 00 01 21
1000 00 05 69
1042 00 02 32
1044 00 01 68
1051 00 02 30
1041 00 01 15
1052 00 02 89
1053 00 01 03
1059 00 05 91
1060 00 01 25
1062 00 01 92
1063 00 02 38
1064 00 04 64
1065 00 03 62
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HILT =T TSI AT

- T RerT- g R EE
. . o o W
ELECH HISTT/9TT 4. qI-wAle-g - i PN
(1) (2) (3) (4) (5) (6)
1260 00 01 29
1268 00 07 12
1269 00 08 48
1270 00 02 16
1274 00 00 36
1279 00 00 62
5 , 1280 00 03 38
oTAT . -79
1278 00 00 92
1277 00 01 84
1276 00 00 14
1307 00 08 11
1309 00 00 86
1311 00 12 87
1310 00 02 71
s gAY forerT- T T -ATES
. . < . W
EL HISIT/ATAT 4. -8 - e e
(1) (2) (3) “4) (5) (6)
6 Tﬁ%‘l‘g’?ﬂ?ﬁ«‘-’r. -101 31 00 10 86
200 00 12 98
219 00 06 46
218 00 00 66
. TS 209 00 03 65
AqTHT . -138 207 00 09 94
210 00 00 13
211 00 01 20
212 00 01 77

[®T. . L-14014-18-2024-GP-II (E-49647)]
TTHSAT {7, 3a q=d
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MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 4th May, 2026

S.0. 2243(E).—Whereas by notification of Government of India in the Ministry of Petroleum and Natural
Gas S. O. No. 3486(E) Dated 12.08.2024 and S.O. 4502(E) dated 01.10.2025 issued under sub-section (1) of Section 3
of the Petroleum and Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962) (hereinafter
referred to as the said Act), published in the Extra Ordinary Gazette of India dated 14.08.2024 and 01.10.2025
correspondingly, the Government of India declared its intention to acquire the Right of User in the land specified in the
Schedule appended to that notification for the purpose of laying pipeline for transportation of natural gas through
Hazaribagh- Ranchi Natural Gas Pipeline in the State of Jharkhand by Indian Oil Corporation Limited.

And whereas copies of the said Gazette notification were made available to the public from 06.11.2025.

And whereas the competent authority has under sub-section (1) of section 6 of the said Act submitted report to
the Central Government.

And whereas the central Government, after considering the said report and on being satisfied that the said land
is required for laying the pipeline, has decided to acquire right of user therein.

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 6 of the said Act, the Central
Government hereby declares that the right of user in the land specified in the Schedule appended to this notification is
hereby acquired for laying the pipeline.

And further, in exercise of the powers conferred by sub-section (4) of section 6 of the said Act, the Central
Government hereby directs that the right of user in the said land for laying the pipeline shall, instead of vesting in the
Central Government, vest on the date publication of the declaration, in Indian Oil Corporation Limited, free from all
encumbrances.

Indian Oil Corporation Limited shall be exclusively liable for any compensation in terms of Section 10 of the
P&MP Act, 1962 and no suit, claim or legal proceeding would lie against the Central Government on any matter relating
to the pipeline.

Encl. Schedule

SCHEDULE
Block- Dadi Dist.-HAZARIBAGH State: JHARKHAND
. Survey/Plot Area
S1 No. Mauja / Thana No. No. Hectare Are Square
Metre
() 2 3 Q) €)) (6)
401 00 42 34
402 00 00 43
404 00 00 25
396 00 19 98
405 00 01 53
395 00 10 72
! KURA 341 00 33 56
THANA NO.- 30 388 00 0 47
387 00 03 76
427 00 23 66
385 00 01 95
383 00 01 68
428 00 00 45
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GIESEEIRIE EE RS R IE)

Block- Dadi Dist.-HAZARIBAGH State: JHARKHAND
. Survey/Plot Area
SI No. Mauja / Thana No. No. Hectare Are Square
Metre
(1) 2 &) S ) (6)
1 00 00 45
3 00 90 80
53 00 01 66
52 00 07 04
51 00 05 17
50 00 01 60
108 00 00 69
74 00 06 00
73 00 07 77
75 00 00 06
77 00 05 97
78 00 00 35
99 00 05 48
95 00 05 50
94 00 02 57
84 00 03 94
187 01 57 03
1139 00 08 63
1140 00 91 20
454 00 03 90
449 00 76 12
458 00 00 51
490 00 03 34
488 00 0 83
485 00 02 97
3 KHAPIA 483 00 01 26
THANA NO.- 29 509 00 02 71
507 00 04 07
505 00 01 85
519 00 01 50
552 00 16 77
588 00 32 60
587 00 00 50
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Block- PATRATU

Dist.- RAMGARH

| State: JHARKHAND

: Survey/Plot Area
SI No. Mauja / Thana No. No. Hectare e Square
Metre

@) @) 3) ) 3) ©)
2 00 08 02

178 00 28 98

111 00 06 25

110 00 01 99

115 00 03 19

114 00 00 67

125 00 09 29

126 00 02 54

124 00 00 59

121 00 10 49

122 00 01 27

91 00 05 63

90 00 00 31

88 00 00 26

89 00 02 88

55 00 06 84

POCHRA

4 THANA NO.- 80 87 00 01 04
56 00 01 36

57 00 05 86

61 00 02 37

59 00 02 18

68 00 06 7

39 00 34 29

25 00 00 01

27 00 00 98

29 00 03 28

31 00 02 50

28 00 00 31

34 00 12 86

35 00 01 14

36 00 03 16

355 00 01 33

358 00 00 59

357 00 04 95
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Block- PATRATU

Dist.- RAMGARH

State: JHARKHAND

. Survey/Plot Area
SI No. Mauja / Thana No. No. Hectare Are Square
Metre
1) 2) &) “) ) (6)
392 00 05 87
393 00 01 20
394 00 00 21
391 00 01 26
386 00 01 47
387 00 01 73
388 00 02 97
389 00 02 10
390 00 00 33
461 00 00 13
395 00 01 99
397 00 00 98
460 00 01 02
399 00 00 62
398 00 00 40
451 00 03 97
400 00 00 80
402 00 00 86
404 00 00 10
447 00 00 61
446 00 00 97
441 00 02 85
442 00 01 31
443 00 03 98
879 00 05 75
878 00 05 88
865 00 15 01
915 00 00 51
948 00 04 90
947 00 01 14
951 00 01 52
959 00 01 16
958 00 01 51
960 00 01 38
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Block- PATRATU

Dist.- RAMGARH

| State: JHARKHAND

. Survey/Plot Area
SI No. Mauja / Thana No. No. Hectare Are Square
Metre

@ (2) 3) 4) Q)] (©)
978 00 02 64

977 00 05 76

976 00 01 70

972 00 00 34

971 00 02 92

967 00 00 61

970 00 00 55

979 00 01 13

980 00 02 69

1003 00 04 71

1010 00 05 99

1011 00 02 72

1001 00 01 21

1000 00 05 69

1042 00 02 32

1044 00 01 68

1051 00 02 30

1041 00 01 15

1052 00 02 89

1053 00 01 03

1059 00 05 91

1060 00 01 25

1062 00 01 92

1063 00 02 38

1064 00 04 64

1065 00 03 62

1260 00 01 29

1268 00 07 12

1269 00 08 48

5 CHHOTKAKANA 1270 00 02 16
THANA NO.-79 1274 00 00 36
1279 00 00 62

1280 00 03 38

1278 00 00 92
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Block- PATRATU Dist.- RAMGARH State: JHARKHAND
. Survey/Plot Area
SI No. Mauja / Thana No. No. Hectare Are Square
Metre
1) 2) &) “) ) (6)
1277 00 01 84
1276 00 00 14
1307 00 08 11
1309 00 00 86
1311 00 12 87
1310 00 02 71
Block- DULMI Dist.-RAMGARH State: JHARKHAND
. Survey/Plot Area
SI No. Mauja / Thana No. No. Hectare Are Square
Metre
(1) 2) 3) “) ) (6)
6 GODATU THANA NO.101 31 00 10 86
200 00 12 98
219 00 06 46
218 00 00 66
; BOGAI THANA NO.138 209 00 03 65
207 00 09 94
210 00 00 13
211 00 01 20
212 00 01 77

[F. No. L-14014-18-2024-GP-II (E-49647)]
RAMII LAL MEENA, Under Secy.
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